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BEFORE THE NATIONAL GREEN TRIBUNAL AT PRINCIPAL
BENCH: NEW DELHI
OA NO. 1356 /2024

Objection of the affidavit filed by the respondent no-2,
on 10.5.2025, on Behalf of Respondent No.- 6.

IN THE MATTER OF

BABLU APPLICANT
VERSUS
STATE OF U.P & ORS RESPONDENTS

Objection of the affidavit filed by the respondent no-2,
on 10.5.2025, on Behalf of Respondent No.- 6.

Affidavit

I, Arun Kumar , S/o Shri Akhileshwar Prasad, R/o Village
Khiratia, Post - Obara, Tehsil - Robertsganj, District -
Sonbhadra , Uttar Pradesh. 231219, at present prayagraj do
hereby solemnly affirm and declare as under; |

1. That the deponent is the respondent no-6 in the present case
and as such being conversant with the facts and circumstances
of the present case and competent to swear this affidavit.

2. That the answering respondent no. 6 is filing the objection
against the affidavit filed by the respondent no. 2 U.P.P.C.B.
on 10.5.2025 before this Hon’ble Tribunal.

Oath Comm,Ss/o/)
No ?1/?6?4 S\
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. That answering respondent no-6 has already filed the detail
objection of the present O.A. and the affidavit in support of
the joint Committee report dated 30.1.2025 , as such that may
be treated as a part and parcel of that objections.

. That respondent no-6 has received a show cause notice
Jssued by the U.P.P.C.B. on 8.5.2025 asking the reply within
fifteen days , regarding the imposing Environmental
Compensation of INR 99,72,737.50/ . A true copy of show
cause notice dated 8.5.2025 is annexed herewith and marked
as Annexure -1

. That respbndent no-6 has filed the reply of the show cauee
notice ,on 28.5.2025 on the inter alia contents mentioned in
the reply itself anhg with the relevant high court order and
paper . A true copy of the reply dated 28.5.2025 along. with
receiving is annexed herewith and marked as Annexure -2

. That till the ‘date ,that has not been considered by the
respondent no-2 and pending for consideration .

. That -respondent no-6 has also moved a application to the
mines office sonbhadra for providing the details of the allotted
guantity and used quantity on 16.5.2025 . A true copy of the
application dated 16.5.2025 along with receiving is annexed
herewith and marked as Annexure -3.

. That respondent no-6 humbly submits befofe this Hon,ble
court that the table shown in the Joint committee report is
based on the incomplete record provided by the mines office
and there is the mistake of calculation as financial year in
place of lease year of 2018-2019 they have not added the MM-
11 generated on 19.4.2019 and allotted quantity in the year

] \ Per Vod 1/05/2024 te
S 20412026
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2016 . A true copy of the MM11 generated on 19.4.2019 is
annexed herewith and marked as Annexure -4,

9. That it is pertinent to mention here that each year new I.D. is
generated by the department and on that I.D detail of allotted
quantity and issued MM -11 are mentioned and this was come
in force in the year 2018 onward . A true copy of Challan
generated quantity as per lease 1.D. available on the portal of
Directorate of geology and mining Uttar Pradesh is annexed
herewith and marked as Annexure -5.

iO. That respondent no-6 also submits that allotted quantity till
2025 is 2,80000/ cubic meter and used quantity is 279010/
cubic meter . that may be verified by the record available on
the MM 11 which in 16606 pages . |

11.That the deponent has followed all the conditions mentioned in
the provisions of the law and furthermore he is also ready to
comply with any directions of this Hon’ble tribunal or any
authority of the state if any irregularity is found.

12.That the present affidavit on behalf of the respondent no-6 is

submitting _before this Honble Tribunal for kind perusal and

Deponent

-

Verification:
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Verified at New Delhi on 15 day of
September 1, 28EP50at the contents of this
affidavit are true and correct and nothing
material has been concealed therefrom.

T

Deponent

A

pefore me rea-‘!(:t
| Lainad to the deponent
- over & expiaine |

A eveet o

mitted Lo e/foire
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UTTAR PRADESH POLLUTION CONTROL BOARD

o

WA A SR AR TR Fo-5471, 5472, 5424, 5425, 5426, 5427, 5428 T 5429
W—MTWU@ e —,

ikl

7% 5 dd st arew TR TR 0-5471, 5472, 5424, 5425, 5426, S427%, 5428 U4 5429
T fAe- ARG, TGOS, W—mmmﬁwﬁmmmlwﬁmm
oieRT afdfe vere oY wenfiw /wenferr & ary (v Prawe @ Prim) sffes, 1981 (@ererefa)
B URT-2K & =T T e wam 2

ug 5 Mo T BRa afeRer # RER 300 WEiT-1356 /2024 99E, 999 G0N0 IR Ud
3 H RE AW RAH~04.02.2025 B G S Prea B
--4. Learned Counsel appearing for respondent no. 2-UPPCB submits that the report of the joint committee will be
dully consldered by it and needful be done.
.5, 1t will be open to all the parties to file objections to the report of the joint committee if they so desire.

7z 6 w0 sl eRa afdemor # fraReiE slove Wem-1356 /2024 TWE] ¥ YN0 I U
Fy A WR e RATFE—10122024 F orgeE § e Wgew @R gw aREoET 1 wrd Frler
Rt 22.01.2025 WY R T AT YR WHRT P e @GR W P -

.vi, As per the MM11 Directorate of Geology and Mining Uttar Pradesh the project proponent has excavated
quanitity given below table form 2013 to 2025. Copy of the MM11 [s attached as Annexure-v.
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sr.No. I A Excavated Quantity [Cubic | Permitted Quantity (Cubic
meter) meter)
1L 2019-20 ° T 62,067 " T 40,000
7. 202021 1 T T T 4701 T T ' 40,000
3, 72021222 47,008 1 40,000
4, 202223 | 43775 T 1T T 4pR00
A T 2023-24 40372 [ 45,000
6. 2024- 25 ‘ '39 995 [ T a0,060

m%sﬁﬁwmvﬁﬁﬁamﬁﬁwn@maﬁﬁ%—

...3. Recommendations:
Based upon the above field observations, Joint Committee recommends as below:

a) Project Proponent should comply the Environmental Clearance and Consent to Operate conditions strictly,

b) Project Proponent should conduct/execute the scientific/environmentally sound mining activity as per EC
conditions,

c} The District Mining Department and UPPCB should ensure the strict compliance of EC/CTO conditions and
sustalnable mining plan,

d) Project Proponent should obtain the NOC from the Groynd water department for the extraction of ground
water,

€) Project Proponent should d evelop the boundary of the lease mining area and install piflars with get coordinate as
per mining plane,

f} Project Proponent should have done regular health c'heck-up of the worker involved in the mining activity as per .

EC conditions, i
8) Project Proponent should submit the third-party monitoring repon as per EC conditions,

h} Project Prapanent required to developed green belt within the lease area on priority basis as per EC/CTO
conditions,

i) As the Project Proponent has done mining outside the lease area] therefore, District Mining Department and
UPPCB shoyld take suitable action as per rules.

J} Jaint Committee in view that the local administration may also explore the possibility to construci internal road
by using dmf fund to avoid smooth transportation, reduce dust emission within the mining area

—2..
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Chief Justice's Court ' C

Case :- PUBLIC INTEREST LITIGATION (PIL) No. - 18769
of 2017

Petitioner :- All India Kaimoor Peoples Front At Village
Respondent :- State Of U.P. And 6 Others

Counsel for Petitioner :- Narendra Srivastava

Counsel for Respondent :- C.S.C.

Heard Mr. 'Aﬁoop Trivedi, learned counsel holding for Mr.
Narendra Srivastava, Iearnéd counsel for the petitioner, Mr.
M.D. Singh Shekhar, learned Senior Counsel assisted by Mr.
R.D. Tiwari and Mr. PK. Kesari, learned counsel for the
respondent and Mr. R.K.S. Chauhan, learned Chief Stariding

Counsel-II for the respondent-State.

Counsel for the petitioner has already carried out the

amendment as per our order dated 5.5.2017.

Issue notice to all the added respondent except respondent
No.8, returnable on 22.5.2017. In addition to Court notice, the
petitioner to serve notice to all the added respendent except
respondent No.8, by registered post with AD/Speed

Post/Courier and to file proof of service.

Insofar as respondent No.8 is concerned, Mr. PK. Kesari,
learned counsel, submits that he has instructions to appear on
his behalf. He also seeks time to file counter affidavit. S.0. to

22.5.2017.
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Till then, none of the private respondents shall carry on -any
mining operations on the b.asis‘of the lease agreements/deeds
executed in their favour by the official respondents. The District
Magistrate-respondent No.3 shall ensure that the private
respondents stop mining operations forthwith.

Order Date :- 12.5.2017

VMA

(Dilip B-Bhosale, CJ)

(Yashwant Varma, J )
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Chief Justice's Cour
Case :- PUBLIC INTEREST LITIGATION (PIL) No: - 18769 of 2017

Petitioner :- All India Kaimoor Peoples Front At Village

Respondent :- State Of U.P. And 6 Others
Counsel for Petitioner :- Narendra Srivastava, ,Shashi Kant Dwivedi

Counsel for Respondent :- C.S.C.,Anil Kumar Srivastava,Arvind
Srivastava,Ashwani Kumar Srivastava,Birendra Singh,Devbrat
Mukherjee,Madan Lal Srivastava,Pradyumna Kumar,Ram Dayal
Tiwari,Ratnesh Kumar Srivastava,Sanjay Kumar Srivastava,Suresh

Chandra Pandey,Syed Rafat Ali
With
Case :- WRIT - C No. - 26911 of 2017

Petitioner :- Ram Pravesh Yadav
Respondent :- State Of U.P. And 2 Others
Counsel for Petitioner :- Ashok Kumar Srivastava,Achal Singh

Counsel for Respondent :- C.S.C.

With

Case :- WRIT - C No. - 26915 of 2017
Petitioner :- Ramjanam Singh And Another

Respondent :- State Of U.P. And 2 Others
Counsel for Petitioner :- Ashok Kumar Srivastava,Achal Singh

Counsel for Respondent :- C.S.C.
With
Case :- WRIT - C No. - 26984 of 2017
Petitioner :- Shashi Vaishya
Respondent :- State Of U.P. And 2 Others
Counsel for Petitioner :- Madan Lal Srivastava
Counsel for Respondent :- C.S.C. ’
With
Case :- WRIT - C No. - 26992 of 2017
Petitioner :- Sri Kapiﬁdra Nath Pathak

Respondent :- State Of U.P. And 2 Others
Counsel for Petitioner ;- Madan Lal Srivastava
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Counsel for kespondent :- C.S.C.

With

Case :- WRIT - C No. - 27226 of 2017

Petitioner :- Rishi Kumar Tiwari

Respondent :- State Of U.P. And 2 Others

Counsel for Petitioner :- Madan Lal Srivastava
Counsel for Respondent :- C.S.C,

With

Case :- WRIT - C No. - 27227 of 2017

Petitioner :- Maa Vindhya Stone Crushing Company And Another
Respondent :- State Of U.P, And 2 Others

Counsel for Petitioner :- Amit Saxena,Madan Lal Srivastava
Counsel for Respondent :- €.S.C.

With
Case :- WRIT - C No. - 27846 of 2017

‘Petitioner :- Anand Kurar Shukla
Respondent :- State Of U.P. And 2 Others
Counsel for Petitioner :- Ashok Kumar Srivastava,Achal Singh
Counsel for Respondent :- C.S.C.
With
Case :- WRIT - C No. - 36854 of 2017

Petitioner :- Achintya Kumar Tripthi

Responderit :- State Of U.P. And 2 Others

Counsel for Petitioner :- Adarsh Bhushan,Sr. Advocate
Counsel for Respondent :- C.S.C.

(Delivered b}; Hon'ble deind Mathur, C.J.)
One Sri Rakesh Kuthar by way of filing Wri_t-C No. 14522 of
2016 sought an order to restrain the Government of Uttar Pradesh
from granting 'mining leases in respect of minor minerals by any
procedure other than the procedure of e-tendering presctibed under.
Chapver IV of the Uttar Pradesh Minor Minerals (Concession) Rules,
1063 (hereinafter referred to as “Rules, 1963"). A direction was also



U G v W G

G U W U

W G

U

597

3

sought to challenge the advertisement dated 30.01.2016 issued by
the District Magistrate, Sonebhadra.

In the petition aforesaid, it was contended that, on 30.05.2012,
Government of Uttar Pradesh ordered that in entire State of Uttar
Pradesh, the grant of leases in respect of minor minerals for san&,
moran, bajari and boulder would be in accordance with the
provisions contained in Chapter IV of the Rules, 1963 by following
the process of e-tendering. By another Government order dated
22.10.2014, the order dated 31.05.2012 was recalled to the extent of
extraction of minor minerals from river beds. The Collector,
Sonebhadra under the Advertisement dated 30.01.2016 invited
application for allotment of lease of minor minerals ignoring the e-
teidering process in light of Government order dated 22.10.2014.
The Court, while hearing the Writ-C No. 14522 .of 2016, prima facie,
was of the view .that the Government order dated 22.10.2014 is
having application only to the excavation of minor minerals from
fiver beds and the order dated 31.05.2012 was withdrawn only to
that extent. The Court being of such view issued an dad interim
injunction restraining the State and other competent respondents
from taking any steps in pursuance of the advertisement dated
30.01.2016. Alleging non-compliance of the interith direction dated
05.04.2016, instant petition for writ is preferred to have an
appropriate  writ, -order or direction to declare lease
agreemerits/deeds issued on different dates between 23.05.2016 to
01.06.2016.

The allegation of the petitioner is that the respondent-State

shifted its policy decision as contained in the Government order

dated 31.05.2012 without any rhyme arid reason by reverting back
the granit of rifing lease in respect of thinor minerals by adopting
the mmode other than e-tefidering process.

As per the petitioner, decision taken by the State and the lease

57Y
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agreement executed on its behalf are in flagrant violatioh of the
Rules, 1963. The decision of the Government of Uttar Pradesh is also
in violation of the interim direction dated 05.04.2016 given by this
Court in Writ-C No. 14522 of 2016 and that has caused a huge 10ss to
the State Exchequer. The deviation from e-tendering process, as per
the petitioner, is introduced with certain oblique motives.

Heard learned counsel for the petitioner and learned counsels

for the respondents at length.

On 27.02.2019, this Court reserved judgment for

proncuncement of the same today, ie., 07.03.2019. While going

through the record, we noticed that the response made by the Stéte
Government to the petitions is quite éketc‘:hy and that is not giving all
necessary details with regard to the issue under consideration.
Though a parawise reply to the writ petition has been filed, nothing
has been stated ini entire counter affidavit as to why the Goévernment
igniored the e-tendering process in the matter.

Looking to the nature of allegations made in the petition for
wtit, we deem it appropriate to examine the original record of the
notings of the State Governfment .taking ‘a decision to adopt a
procedure other than e-tendering. For the purpose, the thattet
requires further hearing. |

Let this petition for writ be listed on 10.04.2019.

The respondent-State, in the meanwhile, may file a
supplementary affidavit to the writ petition with better particulars
and shall also fake available the record referred in preceding
paragraph for perusal of the Court.

By an order dated 12.05.2017, a Division Bench of this Court
at the time of hearing the petition for writ for admission purposes
while calling upon counter afﬁdaﬁt granted an interim order in the
terms that “till then, none of the private respondents shall cdrry on any

mining operdtions on the basis of the lease agreements/deeds executed



VO VR Y v T Ve

N,

Lt e

o A r AN

599

5

in their favour by the official respondents. The District Magistrate-
respondent No. 3 shall ensure that the private respondents stop mining
operations forthwith.” '
It is submitted by learned counsels appearing on behalf of the
respondents that the private respondents-have spent a huge money
for excavation of mineral in pursuance of the lease deeds executed in
their favour and, as such, the interim order is causing.irreparable loss
and injury to them. If is also stated that the respondents — Mine
Operators shall be liable to pay royalty oh excavated minor mineral
and, on basis of that, the total amount of excavated minor mineral
can very well be quantified and, in the eveﬁt of acceptance of the
writ petition, the loss caused to the State Exchequer, if any, can very
well be compehsated in monetary -terms. Tl:le interim ordet,
therefore, deserves to be vacated. The interith order, if remains in
curréncy, would be causing huge loss to State revenue also. In
entirety, as per the respondents, the balance of convenience too is in
favour of vacation of the interiih order. |
Per contra, as per learned counsel for the petitioner, the lease
deeds being granted in violation of the interim order passed by this
Court in Writ-C No. 14522 of 2016 deserves to.remain un-operated. >
Having considered the entire issue from all aspects, we are of
the view that continuaince of the interirh ¢rder is causing huge loss to
the State revefiue, therefore, it would not be appropriate to keep that
in curréncy any more. The main contention of the petitioner is also to
protect the State reveniue. This anxiety of the petitioner ¢an very well
be satisfied by putting necessary checks on private respondents.
Suffice to mention that interim order dated 05.04.2016 passed in
Writ-C No. 14522 of 2016 is no more in existence as the writ petition
aforesaid came to be dismissed as withdrawn on 02.08.2016.
Accordingly, the interim ordeér dated 12.05.2017 is vacated.
The private respondents may be permitted to go ahead with mining
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operations in pursuance of the lease granted. The private
respondents — Mine Operators while undertaking mining operations
shall maintain a complete record of the mineral excavated and the
royalty paid to the State Government on monthly basis. They shall
also file a return month by month relating to excavation of minor
mineral and the royalty paid to the State Government before the
respondent — Director, Geology and Mining, Lucknow, who in turn
shall file a complete StQtément of rerﬁ_ms before the Court, if asked
for.

Order Date :- 7.3.2019
Shubham

* (Saurabh Shyam Shamshery, J.)  (Govind Mathur, C.J.)
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

t. Unique id:

2. Type Of Mineral:
4. Father Name:

6. Mobile Number:
8. District Of Lease :
10. Village Of Lease:
12. Area (In acre):
14. Expiry Date:

16. Environment Clearance
1ssued Date:

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quantity Used:

22.Submitted Amount.

332973442344

Granite and Dolostone Ballast (Gitti)

Akhileshwar Prasad

7380666011

SONBHADRA

BILLI MARKUNDI

4.99

Lessee Full Detail

3. Name Of Lessee:

5. Lessee Address:

7. Tin No.;

9. Tehsil Of Lease :

11, Gata/Khand Number:

13. Alloted Date:

30/05/2026 00:00:00 15. Mining Plan Approved

Date:
20/05/2016 00:00:00 17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):
2m3 19.Alloted Quantity
Trasportation:
39998 21,Alloted Quantity
Remaining:

6400000

Back

Arun Kumar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj
5471 5429
31/05/2016 00:00:00

22/09/2015 00:00:00

40000 m3

40000
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

1. Unique id:

2, Type Of Mineral:

4. Father Name:

U U vy u

i 6, Mobile Number:

8. District Of Lease :

10. Village Of Lease:

)

12, Area (In acre):

14. Expiry Date:

16. Environment Clearance
Issued Date:

8 W W

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quantity Used:

22,Submitted Amount.
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Lessee Full Detail

332973442344

Granite and Dolostone Ballast (Gitti)
Akhileshwar Prasad .

7380666011

SONBHADRA

BILLI MARKUNDI
4.99

30405/2026 00:00:00

20/05/2016 00:00:00

213
39998

6400000

U'\\

3. Name Of Lessee:

5. Lessee Address:

7. Tin No.:

9. Tehsil Of Lease :

11. Gata/Khand Number:
13. Alloted Date:

15. Mining Plan Approved
Date:

17, Quantity mentioned in
environmental clearance
{(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity
Trasportution:

21.Alloted Quantity
Remaining:

\40‘*“'* ®

‘\N s %{n‘o ,-L»Uf
P

s vem m s smrminae nmede dov /R avistration/nistofyLeaseFormForViewReporl. aspx7lid= 316319040228

Back

Arun Kumar

Khairatiya Obra Robeitsganj Sonbhadra

Robertsgang
5471 5429
31/05/2016 00:00:00

22/09/2015 00:00:00

40000 m3

40000

12
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

Lessee Full Detail |

- -

~
— e L

~ r

.) 1. Unique id: 333973442344 Back
_) 2, Type Of Mineral: Granite and Dolostone Ballast (Gitti) 3. Name Of Lessee: Arun Kumar
' 4. Father Name: Akhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
3 6. Mobile Number: 7380666¢.11 7. Tin No.:
; 8. District Of Lease : SONBHADRA 9. Tehsil Of Lease ¢ Robertsganj
10, Village Of Lease: BILLI MARKUNDI 11. Gata/Khand Number: 5471 5429
’ ) 12. Area (In acre): 399 13. Alloted Date: ' 31/05/2020 00:00:00
; 14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Approved 22/09/2015 00:00:00
E Date: .
:,j 16. Environment Clearance 20/05/2016 00:00:00 17. Quartity mentioned in 40000 m3
1ssued Date: environmental clearance
. ' (Cubic Meter/Ton for Silica
) ‘_, . sand):
l 18.Quantity Remaining omg 19.Alloted Quantity 40000
) ! (CubicMeter) Trasportation:
: 20.Alloted Quantity Used: 40000 21.Alloted Quantity o
‘ Remaining:
j 22.Submitted Amhount. 6400000
i
i
i'
. |
by
|
. ]
@
|
i
3 !
hups rupriiines.upsdc.govivReg i FofinForViewRepont. aspx 21id=316319040258
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Website Content Managed by Directorate of Geology & Mining, Government of Uttar Pradesh, India
Designed, Developed and Hosted by Natlonal {nformatics Centre { NIC ), Uttar Pradesh,
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

- W W w

1. Unique id:

2. Type Of Mineral:
4. Father Name:

6. Mobile Number:
8. District Of Lease :
10, Village Of Lease:
12, Area (In acre):

14. Expiry Date:

16, Environunent Clearance

Issued Date:

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quantity Used:

22.Submitted Amount.

332973442344

Granité and Dolostone Ballast (Gitti)

Akhileshwar Prasad
2380666011
SONBHADRA

BILLI MARKUNDI

4.99

30/05/2026 00:00:00

20/05/2016 00:00:00

om3

39017

6242720

o P <

Lessee Full Detail

3. Name Of Lessee:

5. Lessee Address:

7. Tin No.:

9. Tehsil Of L.;ase :

11. Gata/Khand Number:
13. Alloted Date:

15. Mining Plan Approved
Date:

17, Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity
Traspostation:

21.Alloted Quantity
Remaining:

WAR

of

Back

Arun Kurnar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj
5471 5429
31/05/2021 060:00:00

22/09/2015 00:00:00

39017 m3

39017
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

Lessee Full Detail
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1. Unique id:

2. Type Of Mineral:
4. Father Name:

6. Mobile Numiber:
8. Distric¢t Of Lease.:
10. Village Of Lease:
12, Area (In acre):

14. Bxpiry Date:

16. Environment Clearance
Issued Date:

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quantity Used:

22.Submitted Amount.

332973442344

Granite and Dolostone Ballast (Giﬁ'i)

3. Name Of Lessee:

Back

Arun Kumar

Akhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
7380666011 7.Tin No.:

SONBHADRA 9. Tehsil Of Lease : Robertsganj

BILLI MARKUNDI] 11. Gata/l(hs;xlxd _Number:‘

5471 5429

31/05/2022 06:00:00

4.99 13. Alloted Date:

30/05/2026 00:00:00 15. Mining Plan Approved 22/09/2015 00:00:00
Date:

20/05/2016 00:00:00 17. Quantity meiationed in 40000 m3g
environmental clearance
(Cubic Meter/Ton for Silica
sand):

5m3 19.Alloted Quantity 40000
Trasportation:

39995 z21.Alloted Quantity 5
Remaining:

6400000

hnps:Ilupminus.upsdc.gov.wﬂaolmﬁonhllllmyLuseFon‘anr‘ﬁwﬁep‘oﬂ.npx?ﬂd=31632104034_2
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

L]

1. Unique id:
2. Type Of Mineral:

4. Father Name:

L

6. Mobile Nuniber:
v 8. District Of Lease :
|| \‘“3 | 10.Village Of Lease:
’; 12. Area (Ih acte):
. :, 14. BExpiry Date:

16. Environment Clearance

J Issued Date:
o
"7 1 18.Quantity Reibaining
. ; (Cubic Mcter)
9 : 20.Alloted Quantity Used:
22,Submitted Amouit.

UOO_OD_H_.(_I‘“U@OUQQ“UO

Nups:/lupmines.upsde. govir/ReglstfationmistoryLeaser omForViewReporLaspx7lids3163220404 04

332973442344

Granite and Dolostone Ballast (Gitti)

Alkchileshwar Prasad
7380666011
SONBHADRA
BILLI MARKUNDI
4.99

30/05/20716 00:00:00

20/05/2016 00:00:00

om3

40000

6400000

Lessee Full Detail

3. Name Of Lessee:

5. Lessee Address:

7. Tin .No.:

9. Tehsil Of Lease :

11. Gata/Khand Number:

13. Alloted Date:
15. Mining Plan Approved
Date: -

17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity
Trasportation:

21.Alloted Quantity
Remaining:

Back
Arun Kumar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj
5471 5429
31/05/2023 00:00:00

22/09/2015 00:00:00

40000 m3

40000
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Lessee Full Detail

3
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3
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1
1
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1, Unique id:

2, Type Of Mineral:
4. Father Naimte:

6. Mobile Number:
8. District Of Lease :
10, Village Of Lease:
12. Area (In acre):

14. Expiry Date:

16, Environinent Clearance
kssued Date:

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quaritity Used:

22,Submitted Amount.

332973442344

Granite and Dolostone Ballast (Gitti)
Akhileshwar Prasad

7380666011

SONBHADRA

BILLI MARKUNDI
4.99

30/05/2026 00:00:00

20/05/2016 00:00:00 -

o m‘3

40000

6400000

3. Name Of Lessee:

5. Lessee Address:

2. Tin No.:

9, Tehsil Of Lease :

11. Gata/Khand Number:
13. Alloted Date:

15. Mining Plan Approved
Date:

17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity
Trasportation:

21.Alloted Quantity
Remaining:

Back

Arun Kumar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj
54715429
31/05/2024 00:00:00

22/09/2015 00:00:00

40000 m3

40000
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Lessee Full Detail
1. Unique id: 332073442344 Back
2. Type Of Mineral: Granite and Dolostone Ballast (Gitti) 3. Name Of Lessee: Arun Kumar

4. Father Name:
6. Mobile Number:

8. District Of Lease :

10. Village Of Lease:
12, Area (In acre):

14. Bxpiry Date:

16. Environment Clearance
1ssued Date:

18.Quantity Remaining
(Cubic Meter)

20.Alloted Quantity Used:

22.Subsmitted Ashount.

Akhileshwar Prasad
7380666011
SONBHADRA

BILLI MARKUND!I
4.99

30/05/2026 00:00:00

20/05/2016 00:00:00

om3
40000

6400000

5. Lessee Address:

7. Tin No.:

9. Tehsil Of Lease :

11, Gata/Khand Numi:er:
13. Auoted Date:

15. Mining Plan Approved
Date:

17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity
Trasportation:

21.Alloted Quantity
Remaining:

,/;m ﬂ:@p(

Khairatiya Obra Robertsganj Sonbhad

Robertsganj
5471 5429
31/05/2025 06:00:00

22/09/2015 00:00:00

40000 m3

40000
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. TR HEAT: 332973442344

Lease ID:
316319040228, 316319040258, 316320040270, 316321040342,
316322040404, 316323040459, 316324040527

. @St 9HR: Granite and Dolostone Ballast (Gi)

ATET WEAT: 5471, 5472, 5424, 5425, 5426, 5427, 5428, 5429

fea1®: 16/05/2025

TH R g

(31T Fm) |
. qAYRE
T - N, FAGE - BAHE, 3T
HESd: 8400053793
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Lessee Full Detail
1. Uniqueid: 332973442344 - . Bagk
2, Type Of Mineral: Granite and Dolostone Ballast (Gittt) 3. Name Of Lessee: Arun Kumar
4. Father Name: Akhileshwar Prasad . 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
" 6. Mobile Number: 7380666011 7. Tin No.:
8. District Of Lease : SONBHADRA 9. Tehsil Of Lease : Robertsganj
10. Village Of Lease: BILLI MARKUNDI 11. Gata/Khand Number: 5471 5429
12. Area (In acre): 4.99 13. Alloted Date: 31/05/2016 00:00:00
14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Approved 22/09/2015 00:00:00
Date:
16. Environment Clearance 20/05/2016 oo:i)o:oo 17. Quantity mentioned in 40000 m3
Issued Date: : environmental clearance
T (Cubic Meter/Ton for Silica
sand):
18.Quantity Remaining 2m3 19.Alloted Quantity 40000
(Cubic Meter) Trasportation:
20.Alloted Quantity Used: ' 39998 21.Alloted Quantity 2
Remaining;

22.Submitted Amount. 6400000
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

1. Unique id:
2. Type Of Mineral:
4. Father Name:

. 6. Mgbi]e Number:
8. District Of Icas;z :
o, Village 0( Lease:
12. Area (In acre):

14. Expiry Date:

16. Environment Clearance
Issued Date:

332973442344

Granite and Dolostone Ballast (Gitti)

AKhileshwar Prasad

7380666011

SONBHADRA

BILLI MARKUNDU

4.99

30/05/2026 00:00:00

20/05/2016 00:00:00

18.Quantity Remaining om3
(Cubi¢ Meter)
20.AlJoted Quantity Used: 40000
22.Submitted Amount. 6400000
tmn tiimmninas srmedn ansin/D, ! H -} Emek A -, nenudiidet4R8240A4NR0

Lessee Full Detail

3. Name Of Lesseg:
5. Lessee Address:

7. Tin No.:

9. Tehsil Of Lease :

1. Gata/Khang Number:
13. Alloted Date:

15. Mining Plan Approved
Date;

17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand);

19.Alloted Quantity
Trasportation:

21.Alloted Quantity
Remaining:

Arun Kumar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj

" 8475429

31/05/2020 00:00:00

22/09/2015 00:00:00

40000 m3

40000
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Lessee Full Detail

1. Unique id: 332973442344 Back

2. Type Of Mineral: Granite and Dolostone Ballast (Gitti) 3. Name Of Lessce: Arun Kumar
4. Fat_hér Name: Akhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
6. Mobile Nymber: 7380666011 7. Tin No.:
8. District Of Lease : SONBHADRA 9. Tehsil Of Lease : Robertsganj
9. Villuge Of Lease: BILLL MARKUNDY 1. Gata/Khand Nymber: 5471 5429
12. Area (In acre): 4-99 13. Alloted Date: 31/05/2021 00:00:00
14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Approved 22/09/2015 00:00:00
Date:
16. Environment Clearance 20/05/)2016 00:00:00 17. Quantity mentioned in 39017 m3
Issued Date: environmental clearance
(Cubic Meter/Ton for Silica
sand):
18.Quantity Remaining om3 19.Alloted Quantity 39017
(Cubic¢ Meter) Trasportation:
20.Alloted Quantity Used: 39017 21.Alloted Quantity ]
Remaining:
22.85ubmitted Amount. 6242720
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

1. Uniqueid:

2. Type Of Mineral:
4. i’athcr Name:

6. Mobile N‘wnber:
8. District Of Lease :
0. Vitlage Of Lease:
12. Area (In acre):

14. Expiry Date:

16, Environment Clearance
Issued Date:

18.Quantity Remaining
(Cubic Meter)

z0.Alloted Quantity Used:

22.Submitted Amount.

Lessee Full Detail

332973442344

Grynite and Dolostone Ballast (Gitti) 3. Name Of Lessee:

Akhileshwar Prasad 5. Lessee Address:

7380666011 7. Tin No.:

SONBHADRA 9. Tchsil Of Lease :

BILLI MARKUND 1. Guta/Khand Number:

4.99 13. Alloted Dale:

30/05/2026 00:00:00 15. Mining Plan Approved
Date:

20/05/2016 00:00:00 17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

5m3 19.Alloted Quantity
Trasportation:

39995 2t.Alloted Quantity
Remaining:

6400000

©

Rack

Arun Kumar

Khairatiya Obra Robertsganj Sonbhadra

Robertsganj
8§471 5429
31/05/2022 00:00:00

22/09/2015 00:00:00

40000 m3

40000
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. >
Lessee Full Detail
1. Unique id: 332973442344 Back
2. Type Of Mineral: Granite and Dolostone Ballast (Gitti) 3. Name Of Lessce: Arun Kumar
4. Father Name: Akhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
6. Mobile Number: 7380666011 7. Tin No.:
8. District Of Lease : SONBHADRA : ' 9. Tehsil Of Lease : Robertsganj
19. Village OF Lease: BULLI MARKUNIH tr. Gata/Khand Number: $47L 5429
12, Area (In acre); 4.99 13. Alloted Date: 31/05/2023 00:00:00
14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Anproired 22/09/2015 00:00:00
. Date: '

16. Environment Clearance 20/05/2016 00:00:00 17. Quantity mentioned in 40000 m3
Issued Date: . environmental clearance

(Cubic Meter/Ton for Silica

sand):
18.Quantity Remaining om3 19.Alloted Quantity 40000
(Cubi¢ Meter) Trasportation:
20.Alloted Quantity Used: 40000 ' 21.Alloted Quantity [

Remaining:
22.Submitted Amount. 6400000
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DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

>
[ d
, Lessee Full Detail
1. Unique id: 332973442344 Back
2, Type Qf Mineral: Granite and Dolostone Ballast (Gitti) 3. Name Of Lessee: Argn Kumar
4. Father Name: : AKkhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
6. Mobile Number: 7380666011 7. Tin No.:
8. District Of Lease : SONBHADRA ‘ 9. Tehsil Of Lease : Robertsganj
19. Village Of Lease: BULLI MARKUNDE rx. Gata/Khand Number: 547 3429
12. Area (In acre): 4.99 13. Alloted Date: 31/05/2024 00:00:00
14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Appro\}ed 22/09/2015 00:00:00
. Date:

16. Environment Clearance 20/05/2016 00:00:00 17. Quantity mentioned in 40000 m3
Issued Date: environmental clearance

(Cubic Meter/Ton for Silica

sand):
18.Quantity Remaining om3 19.Alloted Quantity 40000
(Cubic Meter) : Trasportation:
20.Alloted Quantity Used: 40000 z1.Alloted Quantity [}

Remaining:

22.Submitted Amount. 6400000
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; Lessee Full Detail
1. Unique id: 332973442344 Rack
2, Type Of Mineral: Grauite and Dolostonc Ballast (Gitti) 3. Name Of Lessee: Arun Kymar
4. Father Name: AKkhileshwar Prasad 5. Lessee Address: Khairatiya Obra Robertsganj Sonbhadra
6. Mobile Number: 7380666011 7. Tin No.:
8. District Of Lease : SONBHADRA 9. Tehsil Of Lease : Robertsganj
1g. Vitlage OF Lease: BILLI MARKUNDI tt, Gatu/Khand Number: 47t 5429
12. Area (In acre): 4.99 13. Alloted Date: 31/05/2025 00:00:00
14. Expiry Date: 30/05/2026 00:00:00 15. Mining Plan Approved 22/09/2015 00:00:00
Date:
16. Environment Clearance 20/05/2016 00:00:00 17. Quantity mentioned in 40000 m3
Issned Date: environmental clearance
(Cubic Meter/Ton for Silica
sand):
18,Quantity Remaining om3 19,Alloted Quantity 40000
(Cubic¢ Meter) Trasportation:
20.Alloted Quantity Used: 40000 21.Alloted Quantity a
Remaining:
22.5ubmitted Amount. 6400000 e
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DIRECTORATE OF GEQLOGY AND MINING UTTAR PRADESH

o€

; from:-

Sr.No

P 10

Name of l‘.csscc
Arun Kumar
Arun Kumar
Arun Kumar

~
Arun Kumar
Arun Kumar
Arun Kumar
Arun Kumar
Arun Kumar

Arun Kumar

Arun Kumap

N

Number Of eMM11 Generated

Enter eMM11 Generated Date:-

Father Name

Akhileshwar Prasad

Akhileshwar Prasad

Akhileshwar Prasad

Alkhileshwar Prasad

~Akhileshwar Prasad

Akhileshwar Prasad

Akhileshwar Prasad

Akhileshwar Prasad

Akhileshwar Prasad

Akhileshwar Prasad

%)
TS

to:-

lessee Td

310319040228

316319040228

316319040228

316319040228

316319040228

316319040228

316319040228

310319040228

316319040228

316319040228

[(3,]

hitps-Hupmings upsde qovin/Regisiratonthistaryetp_detar_lesse.asnx?hd=316319040228

[

eMMi11 Number
16319040228
31631904022800002
31631904022800003
31631904022800005

163190402

31631904022800007
31631904022800008
31631904022800909

31631904022800010

I~

eMMi: Generated Date/Time

19/04/2019 22:24:05

119/04/2019 22:20:47

o

19/04/2019 22:28:44
19/04/2019 22:31:04
19/04/2019 22:3:3:42
19/04/2019 22:35:51
19/04/2019 22:38:56
°
19/04/2019 22:q92:23
19/03/2019 2213457

20/04/2019 10:38:23

o

Submit

eMMie Validity Date/Time

20/04/2019 20:44:09

20/04/2019 20:40:52

20/04/2019 20:98:49

20/04/2019 20:31:09

20/04/2019 20:53:4~

20/04/2010 20:55:56

20/04/2019 21:04:01

20/04/2019 21:07:2-

20/04/2019 21:09:27

20/04/2019 21:48:28
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DIRECTORATE OF GEOLQGY AND MINING UTTAR PRADESH

Sr.No

4 CRITN AR S R

Name of Lessee

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

ARUN KUMAR

Lessee Id

316319040228

316319040258

316320040270

316321040342

PALLTEE L1 4Ll

316322040404

316323040459

316324040527

316325040622

hitps. Hupmines upsde.govin/Regisirabonhistory_emi11.aspx

Aadhaar Number

332973442344

332973442344

332973442344

332973442344

332973442344

332973442344

332973442344

332973442344

Mineral Type

Granite and
Dolostone
Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

Granite and

- Dolostone

Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

Granite and
Dolostone
Ballast (Gitti)

yata Number

5471 5429

54715429

5471 5429

5471 5429

54715429

34715429

54715429

54715429

Total:-

40000

40000

40000

319013

Challan Generated quantity

Ust

39

39

0

39



9/14125, 7.45 AM . : Hor8c298wning | Uttar Pradesh
» ’ .

3
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